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Extradition Treaty with Pakistan 

783. SHRI DILEEPBHAI SANG-
HANI: Will the -Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(8) whether there is any proposal to 
sign an extradition treaty with Pakistan; 

, and 

(b) if so, the details thereof and the 
progress made in this regard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (St:lRI DINESH SINGH): (a) No, 
Sir. . 

(b) Does not arise. 

[Eng/ish} 

Financial Position of Bihar and Orissa 
SEBs 

, 
786. SHRI NITISH KUMAR: Will the 

Minister of POWER be pleased to state: 

(8) whether the state Electricity 
Boards of Bihar and Orissa have become 
financially unviable and their Power plants 
are obsolete; and 

(b) if So, the details thereof and the 
Steps proposed 10 be taken to mne ~ 
Boards financially viable and to mod-
ernise their power plants? , . 

. THE MINlSreij OF STATE IN THE 
MINISTRY :bF POWER (SHRI' P. v. 
~VVA NAlbUj; (a) 'rt\, financial re-
... of BIh8r and brissa· State Electricity 

80ards dl!lring {He' yearJ-i 19(J()-91 and 
1991-92 were as under: 

BSEB 

OSEB 

1990-91 

(-) 178.89 

(+) 24.52 

(Rs. in crores) 

1991-92 

; (-) 113.72 

(+) 24.74 

. The above Electricity Boards have 
not declared any power plants· as obso-
lete, though a few of their plants have 
completed the useful technical life, re-
quiring Renovation. -& Modemisation. 
These include 3 units of Patratu of aSEB, 
and 3 units of Talcher and 4r units of 
Hirakudlof OSEB. 

(b) In order to improve the perfor-
mance of the state Electricity Boards, an 
Action plan was adopted in the power 
Ministers' Conference held in January 
1993 which provides.ior periodical fev;'" 
sian of tariff, gradual redUction .of T&D 
loss, improvement in PLF etc. Bihar and 
Orissa Stale Electricity Boards have re-
vised their tariff with effect from 1.7.93 
and 7-9-93 respectively. Further, Orissa 
Govt. has converted a part of its loan to 
the State Electricity Board into equity 
while Govt. of Bihar has waived the 
interest of loans in lieu of repayment of 
RE subsidy. . 

Central' Government has <lIsa ap-
proved Renovation & Modemisation 
schemes in respect of the old generating 
units in both Electricity Boards which are 
under implementation. 

New Scheme for Road Accident 
:\ ¥ 

ViCtIms 

786. SHRI SARAT PA'frANAYAK: 
Will the Minister of SURFACJ: 'TRANS-
PORT be pleased to state: 




